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MINISTRY OF RAILWAYS
[North Western Railway (Construction Organization)]
NOTIFICATION
Jaipur, the 13th June, 2025

S.0. 2652(E).—Whereas by the notification of the Government of India, in the Ministry of Railways
(Railway Board), number S.O. 3900(E) dated 12th September, 2024 published in Gazette of India, Extraordinary,
Part II, Section-3, Sub section (ii) (herein after referred to as the said notification) under sub-section (1) of section
20A of the Railways (Amendment) Act, 2008 (11 of 2008) (hereinafter referred to as the said Act). The Central
Government declared its intention to acquire the land specified in the Schedule annexed to the said notification for the
purpose execution, maintenance, management and operation of Special Railway Project, namely, Badi Sadri —
Nimach New Broad gauge line project in District Pratapgarh in the State of Rajasthan.
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And, whereas, the substance of the said notification was published in the daily local newspapers “Dainik
Bhasker” dated 15th September, 2024 and “Rajasthan Patrika” dated 16th September, 2024 under sub-section (4) of
section 20A of the said Act;

And whereas, no objections has been received by the competent authority;

And, whereas, in pursuance of sub section (1) of section 20E of the said act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority, and in exercise of the powers
conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the land
specified in the schedule annexed hereto shall be acquired for the aforesaid purpose;

And, Further in pursuance of sub section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, that land specified in the schedule annexed
hereto shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, for the Special Railway Project namely,
Bari Sadri- Nimach new Broad gauge Rail line project., State of Rajasthan

District — Pratapgarh

Area to

Survey / be

Name of the Name of the Type of Nature . Name of Land owners / interested
Khasra acquired person

Tehsil Village Land No. of Land (in

Hect.)

SN

1 ChotiSadri Barwaragujar Private Land 125 Ma. 2 0.0144 1.) Karu Putra Oonkar Share-
2/25 Caste- Meena Sa.
Barwadagujar Accountant

2.) Gangabai daughter Oonkar
share- 1/75 caste - Meena Sa.
Barwadagurjar Accountant

3.) Gotulal Son Shankar Share-
1/15 Caste- Meena
Sa.Barwadagurjar Accountant
4.) Jashodabai Putri Oonkar
Share- 1/75 Caste- Meena Sa.
Barwadagurjar Accountant

5.) Dhapubai Wife Nanalal Share-
1/10 Caste- Meena S.
Barwadagurjar Accountant

6.) Nanalal Son Shankar Share-
1/15 Caste- Meena S.
Barwadagurjar Accountant

7.) Munnabai Daughter Oonkar
Share- 1/75 Caste - Meena Sa.
Barwadagurjar account holder
8.) Modiram son Narayan share-
1/5 caste- Meena S.
Barwadagurjar account holder
9.) Ratan son Dhula share- 1/5
caste- Meena S. Barwadagurjar
account holder

10.) Rameshwar Son Oonkar
Share- 2/25 Caste- Meena Sa.
Barwadagurjar account holder
11.) Lalitabai wife Gotulal share-
1/10 caste- Meena S.
Barwadagurjar account holder
12.) Shantilal son Shankar share-
1/15 caste- Meena S.
Barwadagurjar account holder

2 ChotiSadri Barwaragujar Private Land 127 Ma. 2 0.0550 | 1.) Karu son of Omkar Share-
2/25 Caste- Meena S/o Barwada
Gujjar Account Holder

2.) Gangabai daughter of Omkar
Share- 1/75 Caste- Meena
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3). Gotulal s/o shankar hissa 1/15
cast meena Barwada Gurjar
sa.deh

4.) Jashodabai daughter of
Omkar Share- 1/75

Caste- Meena S. Barwada Gurjar
account holder

5.) Dhapubai wife of Nanalal
Share- 1/10 Caste- Meena S.
Barwada Gurjar account holder
6.) Nanalal son of Shankar Share-
1/15 Caste- Meena S. Barwada
Gurjar account holder

7.) Munnabai daughter of Omkar
Share- 1/75 Caste- Meena S.
Barwada Gurjar account holder
8.) Modiram son of Narayan
Share- 1/5 Caste- Meena S.
Barwada Gurjar account holder
9.) Ratan son of Dhula Share- 1/5
Caste- Meena S. Barwada Gurjar
account holder

10.) Rameshwar son of Omkar
Share- 2/25 Caste- Meena S/o
Barwada Gujjar Account Holder
11.) Lalitabai wife of Gotulal
Share- 1/10 Caste- Meena S/o
Barwada Gujjar Account Holder
12.) Shantilal son of Shankar
Share- 1/15 Caste- Meena S/o
Barwada Gujjar Account Holder

ChotiSadri

Barwaragujar

Private Land

132

Ma. 2

0.0707

1.) Karu Putra Oonkar Share-
9/100 Caste- Meena Sa.
Barwadagujar Accountant

2.) Gangabai Putri Oonkar Share-
1/150 Caste- Meena Sa.
Barwadagurjar Accountant

3.) Gotulal Son Shankar Share-
1/15 Caste- Meena Sa.
Barwadagurjar Accountant

4.) Jashodabai Putri Oonkar
Share- 1/150 Caste- Meena Sa.
Barwadagurjar Accountant

5.) Nanalal Son Shankar Share-
1/15 Caste- Meena Sa.
Barwadagurjar Accountant

6.) Munnabai Putri Oonkar Share-
1/150 Caste- Meena Sa.
Barwadagurjar Accountant

7.) Modiram Son Narayan Share-
1/5 Caste- Meena Sa.
Barwadagurjar Accountant

8.) Ratan Putra Dhula Share- 1/5
Caste- Meena Sa. Barwadagurjar
Accountant

9.) Rameshwar Son Oonkar
Share- 9/100 Caste- Meena Sa.
Signature and Seal Note

of Barwadagurjar Account
Holder

10.) Shantilal Son Shankar Share-
1/15 Caste- Meena Sa.
Barwadagurjar Accountant

11.) Hiralal Son Bheru Share- 1/5
Caste- Meena Sa. Barwadagurjar
Accountant

ChotiSadri

Barwaragujar

Private Land

137

Ma. 2

0.0937

1.) Kamala Putri Dala Share- 1/6
Caste- Meena Sa. Deh
Accountant
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2.) Bapulal Son Devilal Share-
2/3 Caste- Meena Sa. Deh
Accountant

3.) Leela Putri Dala Share- 1/6
Caste- Meena Sa. Deh Account
Holder

ChotiSadri

Barwaragujar

Private Land 138/721 Chahi 2

0.0016

1.) Mohanlal S/o Hemraj Hissa-
Full Caste- Rawat Sa. Deh
Khatedar (Full Account) ICICI
Bank Ltd. Branch Chotisadri

ChotiSadri

Barwaragujar

Private Land 163 Ma. 2

0.0283

1.) Bhagwatibai Wife Bhagwanlal
Hissa- Purna Caste- Meena Sa.
Deh Khatedar

ChotiSadri

Barwaragujar

Private Land 162 Aa.Cha.

0.0002

1.) Kankubai Patni Sw. Narayan
Share- 1/4 Caste- Gurjar Sa. Deh
Accountant Share-1/4 ( Complete
Account ) ICICI Bank Limited
Branch CHHOTI SADRI

2.) Kalu Putra Narayan Share- 1/4
Caste- Gurjar Sa. Deh Accountant
Share-1/4 ( Complete Account )
ICICI Bank Limited Branch
CHHOTI SADRI

3.) Gotu Putra Nanuram Share-
1/2 Caste- Gurjar Sa. Deh
Accountant Part-1/2 (Full
Account) Signature and Seal Note
of State Bank of India (SBI)
Chhoti Sadri

ChotiSadri

Barwaragujar

Private Land 164/717 Beed

0.0009

1.) Bhanwarlal Son Hemraj
Share- Full Caste- Rawat Sa. Deh
Account Holder (Full Account)
ICICI Bank Limited Branch
CHHOTI SADRI

ChotiSadri

Barwaragujar

Private Land 165 Ma. 2

0.0051

1.) Karu Putra Oonkar Share- 1/8
Caste- Meena Sa. Deh
Accountant

2.) Gotulal Son Shankarlal Share-
1/12 Caste- Meena Sa. Deh
Accountant

3.) Nanalal Son Shankarlal Share-
1/12 Caste- Meena Sa. Deh
Accountant

4.) Modiram Son Naran Share-
1/2 Caste- Meena Sa. Deh
Khatedar

5.) Rameshwar Son Oonkar
Share- 1/8 Caste- Meena Sa. Deh
Accountant

6.) Shantilal Son Shankarlal
Share- 1/12 Caste- Meena Sa.
Deh Account Holder

ChotiSadri

Barwaragujar

Private Land 170 Chahi 2

0.0506

1.) Karu Putra Oonkar Share- 1/8
Caste- Meena Sa. Deh
Accountant

2.) Gotulal Son Shankarlal Share-
1/12 Caste- Meena Sa. Deh
Accountant

3.) Nanalal Son Shankarlal Share-
1/12 Caste- Meena Sa. Deh
Accountant

4.) Modiram Son Naran Share-
1/2 Caste- Meena Sa. Deh
Khatedar

5.) Rameshwar Son Oonkar
Share- 1/8 Caste- Meena Sa. Deh
Accountant

6.) Shantilal Son Shankarlal
Share- 1/12 Caste- Meena Sa.
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Deh Account Holder

11

ChotiSadri

Barwaragujar

Private Land

169

Chahi 2

0.0158

1.) Karu Putra Unkar Share- 1/8
Caste - Meena Sa. Deh
Accountant

2.) Gotulal Son Shankarlal Share-
1/12 Caste- Meena Sa. Deh
Accountant

3.) Nanalal Son Shankarlal Share-
1/12 Caste- Meena Sa. Deh
Accountant

4.) Modiram Son Naran Share-
1/2 Caste- Meena Sa. Deh
Khatedar

5.) Rameshwar Son Oonkar
Share- 1/8 Caste- Meena Sa. Deh
Accountant

6.) Shantilal Son Shankarlal
Share- 1/12 Caste- Meena Sa.
Deh Account Holder

12

ChotiSadri

Barwaragujar

Private Land

193

Ma.l

0.0451

.) Kamli daughter of Ratanlal
Share- 1/16 Caste- Gurjar Sr. Deh
Khatedar

2.) Kanwarlal son of Bapulal
Share- 5/64 Caste- Gurjar Sr. Deh
Khatedar

3.) Karibai daughter of Bapulal
Share- 5/64 Caste- Gurjar Sr. Deh
Khatedar

4.) Jagdish son of Bapulal Share-
5/64 Caste- Gurjar Sr. Deh
Khatedar

5.) Jarasibai daughter of Rajaram
Share- 5/192 Caste- Gurjar Sr. 1.)
Mr. Rameshwar S/o Ratanlal
Share- 5/16 Caste- Gurjar

Mr. Deh Khataholder Share-5/16 (
Full Account) Baroda Rajasthan
Regional Rural Bank Branch
CHHOTI SADRI 8.) Samarth S/o
Rajaram Share- 55/384 Caste-
Gurjar Mr. Deh Khataholder
Share-55/384 (Full Account)
ICICI Bank Ltd. Branch
Chotisadri 9. ) Sohanbai W/o Late
Bapulal Share- 5/64 Caste- Gurjar
Mr. Deh Khataholder

13

ChotiSadri

Barwaragujar

Private Land

191

Ma.l

0.0211

1.) Kanhaiyalal Son Amritram
Share- Full Caste- Gurjar Sa. Deh
Khatedar (Khasra No- 191,
191/688, 191/689 Bina Rahan)
ICICI Bank Limited Branch
CHHOTI SADRI

14

ChotiSadri

Barwaragujar

Private Land

191/689

Chahi 2

0.0255

1.) Kanhaiyalal Son Amritram
Share- Full Caste- Gurjar Sa. Deh
Khatedar (Khasra No- 191,
191/688, 191/689 Bina Rahan)
ICICI Bank Limited Branch
CHHOTI SADRI

15

ChotiSadri

Barwaragujar

Private Land

203

Ma.l

0.0218

1.) Jamnabai Patni Sw.Gotu
Share- 1/5 Caste- Gurjar Sa. Deh
Accountant Share-1/5 ( Full
Account ) ICICI Bank Limited
Branch Chhotisaddi

2.) Nodanram Putra Gotu Share-
1/5 Caste- Gurjar Sa. Deh
Accountant Share-1/5 ( Complete
Account ) ICICI Bank Limited
Branch Chhotisaddi
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3.) Mangilal Son Gotu Share- 1/5
Caste- Gurjar Sa. Deh Accountant
Share-1/5 ( Complete Account)
ICICI Bank Limited Branch
Chhotisaddi

4.) Manabai Putri Gotu Share- 1/5
Caste- Gurjar Sa. Deh Accountant
Share-1/5 ( Complete Account )
ICICI Bank Limited Branch
Chhotisaddi

5.) Hiralal Putra Gotu Share- 1/5
Caste- Gurjar Sa. Deh Account
Holder Share-1/5 (Full Account)
ICICI Bank Limited Branch
Chhotisaddi

16

ChotiSadri

Barwaragujar

Private Land

204

Ma.l

0.0247

1.) Kamali Putri Ratanlal Share-
1/16 Caste- Gurjar Sa. Deh
Accountant

2.) Kanwarlal Son Bapoolal
Share- 5/64 Caste- Gurjar Sa. Deh
Accountant

3.) Karibai Putri Bapoolal Share-
5/64 Caste- Gurjar Sa. Deh
Accountant

4.) Jagdish Son Bapulal Share-
5/64 Caste- Gurjar Sa. Deh
Accountant

5.) Jarasibai Putri Rajaram Caste-
5/192 Caste- Gurjar Sa. Deh
Accountant Share-5/192 (
Complete Account ) ICICI Bank
Limited Branch Chhotisaddi

6.) Bherulal Putra Rajaram Share-
55/384 Caste- Gurjar Sa. Deh
Accountant Share-55/384 (
Complete Account ) ICICI Bank
Limited Branch Chhotisaddi

7.) Rameshwar Putra Ratanlal
Share- 5/16 Caste- Gurjar Sa. Deh
Accountant Share-5/16 (
Complete Account ) Baroda
Rajasthan Regional Rural Bank
Branch CHHOTI SADRI

8.) SAMARATH PUT
RAJARAM Share- 55/384 Caste-
Gurjar Sa. Deh Account Holder
Share-55/384 ( Complete Account
) ICICI Bank Limited Branch
Chhotisaddi

9.) Sohanbai Wife Self. Bapulal
Share- 5/64 Caste- Gurjar Sa. Deh
Account Holder

17

ChotiSadri

Barwaragujar

Private Land

200

Ma.l

0.0445

1.) Kankubai Putri Mangilal
Share- 1/10 Caste- Gurjar Sa. Deh
Accountant

2.) Guddi alias Mangi Putri
Kashiram Share- 1/10 Caste-
Gurjar Sa. Deh Accountant

3.) Chandabai Putri Mangilal
Share- 1/10 Caste- Gurjar Sa. Deh
Accountant

4.) Fatehlal Son Mangilal Share-
3/10 Caste- Gurjar Sa. Deh
Accountant

5.) Mohanlal Son Kashiram
Share- 1/10 Caste- Gurjar Sa. Deh
Accountant

6.) Rameshwarlal Son Kashiram
Share- 1/10 Caste- Gurjar Sa. Deh
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Accountant

7.) Srilal Son Kashiram Share-
1/10 Caste- Gurjar Sa. Deh
Accountant

8.) Sita Putri Kashiram Share-
1/10 Caste- Gurjar Sa. Deh
Account Holder

Total of Area to be acquired Pvt. Land of Village Barwadagujar (in Hect.) 0.5190
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